Lok B I O

RESEKVED

CENTRAL ADMINISTRATIVE TRIBUNAL ALLAHABAD BENCH

allahabad this the 19'Y  day of Rewomdy, . 1994,

Hon'ble Mr, Justice B.,C., Saksena, Vice=Chairman
Hon'ble Mr, K. Muthukumar, Administrative Member

Original Applicstion no. 83 of 1992,

1. Dilip Kumer,S/o sri Om Prakesh, Guard, Railway
Guarter no, 511B, Lelitragar, Allchabad.

2. Fradeep Kumer Yadav, S/o Sri K.L. Yadav, R/0
367/322, Wohatshlmgapj, Allzhavad.

soe« Avplicants,

Counsel for the Agpplicant sri sunil Rai

Vers us

1. The Unicn of Indie through the aeneral Manager,
N. Rly., Beroda House, New Delhi,

iy The Divisional Railweay Mgnager, Northern Railway,
All ghabad,

3. The Senior LCivisional COmmerc1al Superintendent
N. Rly allehabad.

4, The Senior Divisional Perscnnel Officer, N. Rly
Al 1 ahabad.

5% The senior Divisional Accounts Ufficer, N. Kly,

]lc habad.

«+e Respond-nts

Counsel for the Respondents Sri A.V. Srivasteve/F. iathur
Sri B.B. Paul,

Alongwith
Original ap.licstion no. 406 of 1994

1. Subhesh Chandre, S/o sri Rajas Ram, R/o 407, Rejapur,
Distt. Allahabad.

2% ﬁﬁ&%%a%%%?r' >/o R. Prasad, R/o 317, K D.S.A. Ground

Versus

ls Ehe nlon of ndla through th vereral Manaer
,_-o a8 Hcuse, Néw Delhi

2 o The pivisional Railway ianager, N. Rly Allahabad.

\
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l.

12/

The senior Civisional Comierciel, Superintendent
. Rly Allehabkcd.

s« Respondz=nts

criginal ‘Application no. 110 of 1993

Syed Nizam Hussain, S/o Svec Ali Hasan, A/a 29 yrs.
R/o Mohalle Chiktoli, P.S. Husssindbezd, F.O.
Jarla, District pPalayum.

Ragubir sharsn Xharwar, S/o Sri S. Sunder, A/a 33 Yrs

R/o 877-A Shastri Colony, Distt Mugalssrai.
eee Appilcants

Vers us

Jnion of Indie, through General Manacer, N, aly
Rai lway Roard, Berodas House, New Delri,

%gagé.cgg%gﬁgig%.superinéendent, N. KRly Barods

Divisbonal Railway Menager, Northern Railway
Nawab Yusuf Road, Allahabad.

Seni >r Divisinal Commercial Superintendent,
N. Rly Nawab Yusuf Roacd Allahabad.

«.«. Respoondengs

original Applicetion no. 39 of 93

Nirsla singh, S/o . singh, a/a 30 Yrs, R/p
Ram Basic Vidalaya, Darganj, Allahcbac.

Tarek hath Fandey, S/o B.D. Pancdey, A/8 30 Yrgs.
R/o Village Kewalpur, Post Beri-visa, District
Varanasi.

Kamla Kant shukla, 5/0 P.N. Shukla, R/o Rem Becsic
vidyalaye, Daraganj, “llchabsad.

Amar Bath, S/o Mangru, R/o Ram Basic Vidyalaye
Daraganj, Allahsbed.

Sushil Kumer Tripathi, S/o K.S. Tripathi, R/o
Vil.age Laxshagrah, Post Lakshagarh (Handia),
Distt. Allahabaa.
shyam shanker shukla, s/o sri k.. Shukla, R/o
Vaishno Ashram Ram Basic Vvidyalaya, Daraganj Distt.
Allahabad.

ese pulicents.

Hersus

Union of India thrcugh General signager Northemn

Railway, Baroda House, New Delhi.
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Chief Commercial Superintendent, Northern Rai lway
Baroda House, New Delhi,

Divisional Railway Maneger, N. Iily, Allahabad.

Senior Divisional Commercial Supreingendent

"N. nly Allahabad.

.. . nespondents
y o=
Criginegl Applicetion nc, 38¢ of 1923

Fezal Karim, ~/o Mchd., Kadim, B/o Village Chakiya,

House no. 104/241 Rpost Office 3.P.C. Distt Allahabad.

Ajay Kashyap, S/o P.S. Keshyap, R/o 63 J.K. Fourth

aAvenue, Rallway Colony smith Koacd, Allahsbad.

.es Applicants
Versus

Jnion of India, through General Manacer, lorthern
Railwey, Kailway Board Barode House N. Delhi.

Chief Commercial Superintendent, N. Rly Baroda
Hogse, New Delhi,

Divisional Railway Menager, Northern Keilway
Allahatad.

Senior Divisioconal Commercial Superintendent.
Northern Railway Nawab Yusuf Road Allahebad,

.... Réspondents.

Criginal Apwlication no., 32 cf 1993

Garrul Hesan, Af/a 29 vre S/o Lete Sri S.N. Hasan,
R/c¢ 121Dariyekad, Jogighat, allzhabad.

e ® o f‘*pp‘l'ican

VVersus
onicn of India through Genral Manager N. Rly, Rly
BoaBd Baroda House hew Delhi,

Chief Commercial Superintendent, N. Rly Baroda,
House, Nev Delhi,

\%\V ,, J
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1.  The Union of India througn thefhhalxman, Rdlqu{

ey

a Divisional liailway Maneger, Northern Reilway,
Nawab Yusuif Road, Allahabad.

4, Senior Divisionel Commercial Superintendent,
Northern kailway Alishabad.

e+ » Respondents

e Original A pplication no, 1732 cf 1992

s Vinod Kumar Sherme, </o Shri Chabi Lal, K/o 17/A
Lahie Marg, Allahebad,

==a

«s« Acplicant

fiﬁ‘3‘f i, 'ﬁefédsfiw”;
Board, New Delhi,
2. The Jeneral Menager N. Rly Baroda House, New Delh:.

3.. . .The Divisional Réilway tansger, N. Rly AllaBbédk?"'

<+ Respondents

A «.-.L«E.v.,.t'.m..m.

e o R

Dt Dt o
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BJ' Orlglnal AprllCoulOn‘QQ ';534 of 1992 %
1. Shyam Naorain Singh, 5/0 R.N. Singh, K/o Will & Post :
. Jemauli, Distt. Beksur, Bihar. i
2. Ravindra Tripethi S/o sri s.C. Tripathi, R/o |
vill, Dharampur Ghurwa, Tehsil -Phoolpur Allahabad.
3% Ram Bharat, S/o sirdhari Lszl, R/o Deogalpur, Post
Ma Mau Aime Distt. Allshacad.
e« o0 I‘:\pr/ li Cant
Versus
’
e Union of 1ndia, through Secretary Reilw:cy Board
Refi Merg, New Delhi.
25 General Manager, Northern Railway, Railway Bhewan
(Baroda Houe) New Delhi. \
Vo -
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Chief Commercial Superiniendent. N. iily RsilShewan -
(Baroda House) New Delhi,

Divisionel Railway Manager, lorthern Railway,
D.ReM. Office Nawab Yusuf Road, Allahabad.

Senior Divisional Commercial Superintendent, N. Rly
D.R.M. Office, Allahabad.

... HRespcondents

Uriginal Applicetion no,352 of 1992

Rajendra Prasad Pandey, S/c Sri . Pandey,
R/o Vill Nanhcopur, P.O. Pahara, Distt. Mirzapur

e e o Appi.i Cént

Versus
The Jnion of india through seneral Maneger, N. o ly
New Delhi,
The Divisional Railway .ianager, N. Rly Allahabead.
Senior Divisicnal Commercial supdt. N. iily DRY

Ufiice Allahabad,

«eees Respondents

Originel Applicetion no. 430 of 1394.

Rajendra Kumar, s/o Sri F.N. Jaisawal, R/o 22%
Gandhi Nagar, Mutthigenj, Distt. aAllahabad.

Remesh Chand, S/o Sri Late Hari Lal, K/o 19/216
Luker Genj, Distt. Aliaabsd.

cee AppliCantS

Versus
The Union of 1ndie through the General Mana:ier
N. Rly 2arode House, New Delhi.

Divisional Reilway Manager, N, Kly Allehebad.

;ni 1 v/3 2 . : 3
S¢MIOT Divisional GCommervial Superintendent,

‘o e

e
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- N. Rly, Allehabead.

ceoe R‘?Sponde(.ts

ll, Criginal ppplication no. 400 of 1994

1. Ram Niranjan singh, A/a 38 Yrs, 8/c sri R.N. singh
R/o 183-Alopibagh, Allchabed.

2. Km. Shashi Srivasteve, A/A 26 Yrs, D/o Sri V.N.
Srivasteva, R/o 1 Dhinghwes Khothi, alopibagh,
Allghabad.

3. Cinesh Kumar, Af/a 3. Yrs, S/o sSri G.S. Lel Srivastave
R/o Village & Fost sinchore, Distt. Mirzaepur.

ases Applicents

Versus
ki Union Of Indie, thriugh General jianag-r, Northern
Reilwsy, =eilway Bosrd, RBarode House. N. Delhi '

- Chief Fersonnel Officer, N. Rly, Barode House.
“ew Delhi,

3. Divisional Reilway Manauer, Northern Railway, Nawab
Yusuf Road, Allehabad.

4, Senior Divisional Commercial Superintendent
N. Riy, Allahabad.

... Respondensgs,

12, Original Applicetion no, 399 of 1994

1, Kadir ahmed, S/o sri Abdul Shsfoor Khen, A/e 30 Yrs
R/o 182/K/1, A.DeA Colony Rajroopur Allahabad.

2. Brijesh Frasad, 5/o Sri Narain Prssad, aAfa 26 Yrs,
/o 93=iiatiysra Koadm alopibsgh A tlanabezd.

S Kemles$h sinch, s/o sri Rom Bali singh, a/a 37 Vrs,
R/c 129 nlopibegh, Allehabad.

4, Rajesh Kumar, S/o Narein Prasad, &/a 28 Yrs, R/o
544 Colonelgsnj, allahabead.

e Arun Kant Srivsséve, S/® sri M.P. Srivasteva,
a/e 3: Yrs R/o Azad Scuare, +. mbagh, Allahabad.

6. Km, Vibha sarswat, D/o S.K. scrswat, a/e 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allzhebad.

T Km. Abha Sarswat, D/o S.R. Sarswat, afa 27 Yrs

\ 3 .7
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- rn/c 133=3C, Lead Road, Railway Colony, Allahsbad.

Ravi shenker Srivestava, S/o Sri Prem Kumer, L
A'e 26 Yrs, R/ 130-C/5l-L Hairoop=pur,
All-nabod.

vss Applicants

Vier sus

Jnion of lndis through General Manegsr, N. Rly,
Railwvay Board, Barocdsa House, New Delhi.

Chief Personnel Cfiicer, N. Rly Barcda House,
wew Delhi,

Divisionel Reilway lienazer, N. Rly, A4 llchabad.

Senior Divisionol Gommerciel Superintendent, N. Rly |
vawab Yusuf Road, Allanabpad.

.08 & 1195p0n",19nts

Crigznal Application no. 397 of 1994

Piyush Kumar Dwivedi S/o K.K. Dwivedi, Afe 29 Yrs

R/050-A ladhwapur Allechabad.

2,

R-mesh saran S/s Hari Bhanker Lal, A /& 34 Yrs
R/o C-27/273-3, 1ndiean Pr-s: Colony Jagatganj,
Varanssi.,

Re jeev Kumar Srivaestave, S/o FP.M. Lal, a/e& 30 Yrs
R/0 CK=63/209=-4 Choti piyarie Districti, veresasi

Amulya Kumar Gupte, S/o Sri N.K. Gupte, a/e 30 Yrs
R/o 178 yurana Katra, Allzhabed.

Surendra Kumar S/o K. Lal a/e 30 Yrs, R/o Vill. g&
Fost Halimpur, Distt. Vsranasi.

Rakesh Behsii Srivastave, S/o K.B. Srivastcve,
Afa 26 Yrs, R/o 12 Ghas-Ki-Satti, Khuladbad,
Allahabead,

Priya Kent Srive:tave, 5/0 Sri A.N. Lel, a/e 35 Yrs
R/o S=1/64=-2G Chupe-Pur, Distt. Vererasi.

Fraveen Kumer 3/o sri :.fprekaesh, s/a 28 Yrs R/o Shiv
3/13-K-8, Nawalpur Colony, lecerapur Basehiece,
Veranasi,

e e s Appli Cal’lts i

Versus \\
Lt
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l.  Union of India, through General Manager, N. Rly,
Reilway Board, Beroda House. New Telhi, .

P

208 Chief personnel Officer, Northern Reilway, Barode
House, New Delhi, ‘ 3

) 3. Divisionel Railway Manager, Northern Rallway, Nawab
o Yusuf Road, Allahabad.
4, Senior Divisional Commerciel Superintendent !.. Rly

Nawab Yusuf Road, Allehabad, ‘ é

..+ Respondenss,

14, QOriginsl A pplicetior nc., 1702 of G2

i Ra jendra Prasad , Afa 24 Yrs, S/o Sri Rej Behadur J
singh, R/o vill Khapotl, Post Khapatia, Distt

l.l.“hr'k.. _,d

Pe Dharam pal singh, Afe 32 Yrs, s/o L.R. singh, R/o |
vill, Ghambir 31n3h Pur (Sewzan) P.O. Auraei, o
‘qutt Veranasi,

35 Mahesh Prasad, A/a 35 Yrs, S5/o0 Sri Remji Presead '
R/o iohalls : earsurampur, Post Mughslsarai, Distt
Va*dnasi.

4., Munné Lel, a4f/a 29 Yrs, 5/c Sri Cheddi Rém R/o

@@ Vill Chandhasi (Khuswaha Besti) Post Chandhasi,
mugalsarla. Distt. Varanasi.

« s« Applicants

Vers us

1. Union of India, through General Maneger, N. Rly
Baroda House, New Delhi.

2. Chief Commercial Superintendent, N, Rly, Baroda
House, New Delhi,

&1 Divisional Reilway Mdnager, N. Rly Mawab Yusuf Road,
Allahcbad.

4, Senior Divisional Commercial Superintendent, DRM
Office, Allahabed.

+ .o liespondents

15, oOriginal A oplication no. 1227 of 1993

1, Lal Bahadur, s/o sri Jhanra, a/a 28 Yrs, R/o vill

5
Qen -9
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Bhawarohi, P.O. Sindhaur, Distt. Mirzapur

2.

3.

11‘,.

Oe

1.

Kishorilal, s/o Jhanna, Afa@ Z2 Yrs R/o Vill. Bhewaroh:
P.0. 3indhaur, District Mirzapur.

==

orilel, s/o Jhanna, A/8 30 Yrs, KR/o Vill Bhawarchi,

-~ 1
=)
_P.O. sindhsur, Distt. Mirze ur,

Dinesh Prassd, S/o sri Shvnatu'Présad, A /e 32 Yrs
R/o vill & P.Q. Beraini, Distt. Mirzas ur

Ram Subhag, 3/o0 Sri D. singh, A /& 27 Yrs, R/o
vill Murahuan, pP.O. Shikargenj Distt. Varenasi,

Sunil Kumer, S/o Sri Bansni Lal a/a 31 Yeres
r/o B.P. 285 Ravi Nagar Colony, Neer Keli Mea@ir
Mughalsaraei, ‘arenasi.

e e ,A\p'}_f’ li Cgo n.t Ste

Versus

Jnion of India through General Manager, N. Kly Rail-
way Board Baroega House. New Delhi

Chief Personnel Officer, N. Rly Baroda House, New
Delhi.

Divisional Ruilway Menc;er, Northern Railway,
Newab Yusuf Road, A llahiatcc.

Senior Divisionel Commercial Superintendent
.. Rly, Navao Yusuf Road, Allahabad,

.. Respondents

Original Agplicction no, 873 of 19093

Santosh Kumar Dvivedi, S/o Late Sri R.M. Dwivedi
/o vill & Post sindthora, District pirzapur

Randhir <ingh, $/o $.N. singh, r/o vill sultanpur,
P.O. Makhmep ur Distt. lau.

Virendra Singh, s/osri §. singh , r/o Vill Rampur
pPost RampurDhamave Ditt. Allchsbad.

Jitencra Bshadur singh, s/o sri A.Singh, r/o
vill and Fost Rampur Dhamave, Bistt. Allshabad.

Singh, r/o vill & po:=t

nen Vijei singh, s/o B.K. |
Allahabad, !

Aempur Dhamava, Bistt
Vinay Kunar singh,s/o sii .‘shesh §ingh a/a 22 Years
r/o vill ¢ post Rempur, Dhemava, Distt. allahabad.

Bodha singn, s/o s:i R. Bahadur, r/o vill chadpur,
\
Q\/ -

2 e e
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post Bhiteura, Distt. Fatehpur.

B ram Kripal singh s/o sri A . Singh, R/o Vill Sahimepui,
post Bhitaure, Distt. Fatehpur.

9 Kunwar Raiendra Singh, s/c sri J.B. Singh, #/o
Badi liadari, Fost Siswan, Distt. Allahabad.

I0. Raghvendra Pratay Ssirngh, s/o sri V.singh r/o vill
Churiyani, post ChurIdel Distt. Fatehpur.

11. +C. Mishra, S/o R.S. Mishra, r/o vill Jathi rost
Mahidcinpur, Distt. Allehabad.

12, Hardwar, S/o Rem Singh, r/o vill and post Ksunia
Disti. Azamgarh.

13. Ajai Kumer Srivestava, S/o sri (ate) saheb Lsl
srivastava, r/o Vill & post Sindthora, Bitt.
Mirxa;ur. }

14, Anent Pathak, S/o S.N. Pathek, r/o B-24 G.T.:.
Karelli Allahabad,

15. Kunwer Surendra Sinch, S/o J.B. singh r/o Vvill |
Beli Madari, post Siswan, Distt Allahabad. S

16, Ramesh singh, s/o M. Singh, r/o vill and post Rampur |

Dhamava, Distt A .lahebkad. /

17. S.K. Gupte, S/o K.L. Gupta, r/o 4 HB/107 G.nga **agar
Colony Varanasi. ‘

18, Hishamuddin, S/o sri Sahauddin, r/o 537-A Shanshyam
NMagar Colony Allehcbad.

«s+ Applicants

N C

Versus
il
1. Jnion of India, through senerel Manager, N. Rly 'I
Railw ay Bcard, Baroda House, N. Delhi, l
25 Chief rersornel Ofiicer, Northern Railway, Basrods
House, New Delhi,
3. Divisicnal Railwey jjancger, Northern kailwey,

Nawab Yusuf Road, Allshabad.

4. Senior Divisionel Commerciel Superintendent,
Noethern Reilway Allahcbad

. .+ Respondents

\ .

Qf}\/
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Originel A pplicetion no. 779 of 1993

iahesbh Kumar, S/o sri H. l8l, r/c New Lasker Lline,

Furana Raihreane, Allahebac,

eo. Applicants

Versus

ot
i

The wnion Indie through the General Nenager,
nortnern Railway, Basroda House, New Delhi.

The Divisional Railway Mancgjer, lorthern Rallway
Allahsbac.

Tne S-nior Divisiocnsl Commercial Superintendent
northern Reilvay allcnabad.

The senior Divisional perscnel Officer, N. Riy
Allahabad.

The Senier Divisional Accounts Offiicer, N. Rly Allghal

Resuvondents

Crigingl Applcation no.746 of 1993

Samarnath singh s/o sSalik Ram &/o vill Kureh-Khurd,
P.0. Mugelsarai Distt Mugalserai.

Om prekasi, Sharma, S/o Late sri puttoo Lal Sharme
@fa r/o vill parshurampur (sikatia) p.O.
f‘ugalsarai, pistt Mugaslasria,

eeo. Applicents

Ver sus

Union of India, through General Manejer N. Rly
Railway Board, Baroda House. ‘“ew Delhi

Chief Personnel Officer, N. Rly Barode House
N. Delhi.

Divisional ‘cilway Manager N. Rly Allshabad.

Senior Divisional Commercial Superintendent, N. Rly
Allahabad.

Respondents

Original Application no. 530 of 1993

Ramesh Chandra, §/o Sri K. Cierep,r/o vill
Umarganj P.5. Raipur, Tehsi Machlishahr, District
Jaunpur. \
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satya prakesh, s/o adhya, &/a 30 yrs r/s vill
Rampur Sawai, P.0O. Rejupur, Tehsil Maechlishahr
Distt. Jaunpur.

Jemuna Frasad, s/o srinsth rfo Gopalpur, p.c. Rampur
Tehsil patii, Distt pratapgarh.

Sri Ram Singh s/c sri Murali, a/af29 yrs r/o
Vill Behdaul Khurd, P.0O. Surwen Misirp ur,
Tehsil Patti Distt. Pratapgerh,

Uma Shanker, S/o sri Chote Lal r/p vill Banbirpur
F.O. Raipur, Tehsil Machlishahr Distt Jaunpur.

Laxmen Singh, S/o sri Murali, r/o wvill Behdaul
Khurd, p.o. Surwan misirpur, Tehsil patti
Distt Pragpgarh.

Girjs Shankar, S/o sri Chhute Lal A /a 31-yrs
r/c vill Vanbirpur, P.O. Raipur, Tehsil Machlishahr
Distt. Jaunpur.

Rajendra Prasad, S/o sri Rem Lal, r/cUmarganj
P.O. Reipur, Tehsil jMachlishahr, Bistt Jaunpur.

Amrit Lal, S/o Sri nath rgc villymarganj P.O.
Reipur, Tebsil Machlishahr District Jeunpur.

Hira *“al, spo Sri Ram Nheth, r/o vill Umarganj, P.O.\

Raipur, Tehsil Machlishahr, Distt., Jaunpur.

eo. Applicangs

Versus

Unicn of Indié through General Mandger, Northern
Raidway Railway Boagrd, Barods House, New Delhi,

Chief pPerscnnel Officer, Northern Railway, Rarods
House, l'ew Delhi.

Divis§ionel Railway ilanager, N. Rly Nawab Yusuf
Racd Allzhaocd. :
Allchasad,

« s+ Bespondcnts

Criginal Application no, 479 of 1993

Shiv Shenker, S/o Ram Lskhun, r/o vill Rehdaul Khurd
fost Gaura Distt. Ira&pgerh

Heri Shanker, S/o sri Chottey Lal, r/o vill Bamvirpur

post Rampur, Distt Jeunpur,

Ram Bahadur, s/o sr. iMchan Lel, rfo Purani Bardahi
Bazar, Post jjukundasaganj, Tehsil patti, Distt.
Pratapoarh, \
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Ram Ashrey, S/o sri Ram adhar, r/o village Sukhen
Misirpur, Post Suvansa, Tehsil Patti. Ditt Pratapgarh.

vibha shanker, S/o sri Chettey Lal rfo vill
Eanveerpur, Post Rempur Distt Jaunpur.

Rem Khelewan, S/o sri Kandhai. r/o vill Sawai Rampur
rost Serai Bika, Distt. Jaunpur.

Fem Dahadur, S/c sri Rem Abhilash, r/p vill
pue Kharagrei, Post Suvnasa, Distt. Pratapaarh,

Ramshcnker, S/o sri Chottey Lal, r/o Banveerpur,
post Hampur Distt. -dupnpur,

lelji, spo sri latapher, /o vill Meerpur, post
Medhupur, Bistt. Jaunpur.

Shesh Nath, S/o sri Matae Saran , r/p vill & Post j
Gilaudhi, Distt. Fratagygarh,

e o6 :C\p llc ant

Vers us - z ﬁ

Jnicn of India through Gereral [ianager, N. hly Eeilwe)
Board Bafoda House, New Delhi. '

Chief Perosnnal Officer, Northern RailWay, Barodeé
House, New Delhi, .

Divisional Reilway, Manager, Northern Rallway
Allahabad.

Senicr Divisional Commercisel Superintendent
Northern Railway A llahebad.

« »« Respcndents

Originel Apclicaticn no. .416 of 1993

Kishen singh, S/o sri Ram Nagina Sin:h r/o
J yard Colony Qr. no, 702-=C, Mugalserai, Distt.
varanasi,

Ramesh, S/o sri Remji r/o vill & P.O. .Farshuramp ur
sibtien post Mugelsarai, Distt. Varanasi.

As hok Kumser Fandesy, s/o sri Balmiky pandey r/o
Sibtien, Parshurampur, P.O. Mugalsérai, Alinaaer
Dist. Veranasi.

Prem Kumar,Srivastave, 5/0 sri S.M. Srivastave,
r/o Loco Colony GQr., no. 128-K Mugslsaraj Distt
Varenasi. :

Dilip Kumar Sinha, s/o sri Deep hNzrein Lal,
R/o Harur Colony (r. no. 694-A iugalsarai, Distt.
Varanesi,

\ ... Applicants

X% o
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2.

3e

‘Divisional Railway Manager, N. Rly Allahsabad, ;

N
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Versus

Union of India through General Manager, N. Rly
Railvay BRoard, Barode House, New D-1lhi,

Chief Fersonnel Officer, Northern RailwayjrBaroda
Hcuse, Mew Delhi. '

Civisional Railway Manager, Northern Railway
Allahabad,

Serior Divisional Commercial Superintendent, Northern
Reilway, Nawab Yusuf Road, Allshabead.

. -« Responcents

Criginal Applicstion nco. 1005 of 1992

santosh Kumar s/o sri B.G. Shsrma, r/o 146-4 Loco
colony aAlisarh. |

«» - Applicant

Versus

Union of India through the 3eneral Manzger, N. Rly
Baroda House, New Delhi,

Senior Divisic.al Commercial Superintendent, N. Rty
Alldhabad.,

«es Respondents

uriginal A prliceation no, 1303/92

sushil Kumer Pandey, s/c¢ Ft.hk.N. Pandey, ii/o
60 Bhendari Stticrn Rd. Jaunpur.,

.« Jyotl Saxens, w/o sri R, Sexena, 99/303, Sisamau
dha Gheuraha, K.onpur.

PO .'1p}'iicint50
Vers us
Jnion of India through General jManager,
Baroda House, New Dcolhi.,

The Divisional Railway Meneser, Northern
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Allehebad.
The scnicr Divisional Commerciel supdt. N. Rly

DRM Office: aAllahabad.

.+ Respondents

Original Applicsatior no. 1715/92
incdu frabhs rander, w/o sri B.N. Pandey, /o
94/1A Galle Bazer Tilhergenj. allehebac.

3mt. sdhuzi Misra, W/o sri O.P Mishra, rfo
62, Bhandari Staiion Road, Jaunpur,

ee. Applicant

Versus

Union of India through Generel Menager, N. Rly
Borada House, New Delhi,

Divisional Railway Manager, N. kly A llahebad.

-y

Senior Divisional Commercicl Supdt. N. Rly DRV
Office , Alleéhabad.

.++ Respondents

Origiral Applicetion no. 133/93

Kripa Shenkar, s/o sri V. Nabh, Vill pieta-ka=-pura
F.O. Ram Nagar, DPistt. Allahabed

Jmesh Chendra, S/o Sri ». Prasad, R/o Vvill Tikari
P.O. Bhemni Hitar, Distt. Allohaoved.

ees Applicunts

\ersus

Jdrnion of Indise through General jienager N. hly
Baroda House, New Delhi,

Divisional Railway jtenager, N. Rly, Allahebad

S3r. Divisional Commerciel Superintendent, N. Rly
DRV Office allzhabad.

\\ ... Rhespondents

R ok




' /1 16 1

26. Original Ap:lication no. 514/93

i sri Krishne hend Pathak, s/o sri T. Pathak, r/o
vill. ameon, P.U. Sahibganj, Distt. Vvaranasi

2., sSubit De, S/o0 S.K. De, r/o Uma Kutir, stetion
Road, Jeunpure '

... Aoplicant

Versus

e Jrion of 1ndia through General Manager N. Rly

3aroda House, New Delhl. S
Za ' pivisional Railway Manegel, N. Rly, allehsbad. }
3. . sr. Divisicnal superintendent Commercial N. R1ly -
DRI Office, Allahabad. I

... Respondents

2%. Original Appliceion no. 777/33 1y

l. Satye prakash Mishra, s/o sri R.S. wishra, R/o
Al3, 176 Krishna Nagar, KeedoanJ, Allahabad.

... Applicent’

Versus

1. Jnion Of India through General lianager, N. Rly
Baroda House New Delhi.

2. The Divisional Railway Manager, N. Rly A llehabad.

¥
3
]
il

Se gr.Divicional Commercial soperintendent , N. Rly
DRM Uffice Allahabad.

e

2%, Originel A ppliceicn nc. 467/93

g sheshi Kumar liishre, 5/0 R.A. Mishra, r/o vill i
Ghatwa ;ost Xerchana, F.o. v.archana, Distt A-lahabad. |
rresent aAddress 134- Tula Rem Bagh A 1lchabad. [

2. najendra Prasad Mshsra, s/o sri D.P. Mishra
vill Kasidahan, Past Netheipur , Distt. yaranasi

505 snoop Singh, /o0 S¥I S.b. sirah, R/o Vill, and p.O.
nem oger BhojpuTr, FeSe Antoo, Distt. pratapgarh.

... Applicets

\

Versus §%§L, )




l.

28.
1.

20.
ILe

/] 1 /]

Jnion of India through Sencral !ianeger, No -Kiy
Barcde House, New Delhi.

nivisicnal Rrai lway .Managerl, n. Rly allahabec.

S Tk BaE nivisinal Commercial Su erintendent N. nd
p

Senior Divisional personnal Officer, liorthempn -
Railwsy Allane bhad.

-niox Divisional Accounts Officer N. RLy

S
Allahakbead.

Kespcndents

original Application no. 10628/93

Rejesh KumaT Tripathi, S/o0 STi Re. Tricathi
R/ 0 354/7/1, Jayeniipul, shumangeng Allahebad.

... Applicant

Ve TS US

Jnion of india through ~¢neral menayer N. 1y
Ba;oda House, N. Delbi. .

pivisional Rai lway .ianeger, N. rly 4llahcbads

Senior pivisional Commercial lianager, N. KLy
DRM. Office Allahabad.

... Respondents
Original application no. 1243 /93
shiv prakash Dubey, s/o S.D. Dwivedi, r/o vill.

Mawapura (Kakraha) P.O. Fatehpur, Distt. llau.

... Applicent

VeIrsus

Jnion of India through General lisnagerl N. aly
Baroda House. New De lhi.

pivisional Railway Manager, N. Rly Al lanakad.

Senior pivisional Comnercial Menager, N. Rly

Allahabad.
\\ ... Respondents

Ueh

e T

v -

%
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39. Original Application no. 1362/92 -

0 Pawan Kumer Pendey, S/o Sri S.S. Fandey, R/o 161/5
A, Azad Nagar, South Melaka, Allahabad.

2. Arun Kumar Singh, S/o Late Sri Ramkant singh, R/o
Vill./p.0. Kaju, Allahabad.

e 0o e Applicant

Versus

l. Union of India through General Manager N. Rly
; Barods House. New Pelhi.

2, Divisional R&ilway Veneger, N. Rly Allehabad.

a. Sr. _Divisional Ccmmercial, Superintendent N. Rly
A llahabad. ’

... Respondents

32. Originael Application nc. 1511/92

Suresh Kum r Srivss#ava, S/o Sri R.K.L. Srivastava
r/o 36A/60, Judhwal, Tilharganj Allahabed.

«ss Applicent

Vers us

l.  The Unicn of India through General Manage , Rly
Baroda House. New Delhi, )

2% Divisional Reilway jienager, N. Rly Alle p¢ p.o.

3.  Sr. Divisioral Gommercial Supdt. N. Rly 7 jnu office
Allahabd. o

-+« 1€S 50 ndents

33. Criginal Application nc, 1609/92

1. sharda Babu, S/o Ghessit Lal, R/o ) ¢5. nakhas xona
Allishabad. ! ’ } 4

2% ﬁiﬁgiaﬁggad, s/o sri Abrar Ahma d., v/o 553 Attarsuiya,

‘s e e AppliCéﬁt
Versus \\

)




1.

2e

3.

3.

// 19 [/

Union of lndia though General manager M. Rly
Allahabad.

Divisional Railway iManacger, M. kly Allchabad.

Sr., Divisionel Ccmmercial sSupdt. N. Rly A llahabad.

.+« Respondents

Original Application no. 1628/92

Vi jai Kumer Sinha, S/o Sri D.N. Lel, r/o Hapar
Colcny Cr. no. 694=-4 llughalsarai.

Sunil Kumer Sinha, s/o sri V.N, Lal, R/o Qr. no.
603~B Hapur Colony Mugalsarei.

Narayan Dutt Dubey, S/o Lcte sri K.D, Dubey, r/o
131=3H, First Avenue, Reillway uolonyu smith Road
Allanagbad.

)
\

«e. Applicents , ';}é i

Versus ! §;

e e e m | 3
Chief Commerciel Superintendert, N. Rly Baroda House 3; ?
Ney Delhi. 1 3
Divisional Railvay Remanger, N. Rly Alléhabed. 1
Sr. Divisional Conmmercial Supdt. N. Rly Allchebad, %

e +» Respcndents

Original Applicotion no. 1663/92

”1thl sh Kumer ¥:shre, 5/o Sri H,Rk. Mishra
r/p 41-C Baghambari Koed, Tilek Negar, Allahebad,

Shared Dhyani, S/o Late Sri G.P. Dheyeni, r/c
c/o G.P. Dheyani, Praysg Sangit Semiti, 12-C Kamle
;\‘» nIU I‘{Dad’ r\lldhabdd-

Ramji Verma, S/o sri k,N. Verm@ r/o House no.
173/B Railway Colony no, 1 Subedarganj, Allahabac.

e.s spplicants

\
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Versus
ile union of 1ndie through General Manocerl, N. R1ly
Baroda H use, New Delhi,
2 chiet Commercial superintendent, N. Rly Barode

House MNew pelhi.

’

Bl pivisional Railwsy Maneger NN Rly allehatead.

4, sr. Divisionel Coamercial Supdt. N. Rly Allahabad.

~espondenis.

46. Criginal application no. 1773/92

1. Vvinod Kumr S/0 ST R.Y. Ram, r/o C 757, GTB hager

1

nereli Ailohekad.

= 2.  Virendre Kumar. s/o Sri ReS. Ram n/o 23/B/76/C/
f o . 1003, Allepur, Allahabad.

“5anjoy Kumer srivastave; Sfo Sri R.F. grivestavs i
r/o 14sB/5A, Chckia, p.0. GIB Negar, Allshabac. )

Applicants.

Vers us 3=
‘ i
l. Jrd sn of indig through Seneral jananel, M. Aly |
New Celhi, !
2 The Civisional Railway MenageT, N Rly Allehabad.
S sr, Bivisicnal Comml. Supdt. Northern Rai lway
At Office Allchebad. .
6 Kespondantis

3%, Original A pplicetlon NC. 1821/92

sudhir Kumor /sfo sri sridaye Nerein south of Jania
Road, New YaT, Distt. Patna, Fresent Address.
101 Anend Bagh Old Baiharena Allehcbad.

S

... Applicaent

Vers us Qﬂ}v




2.
i

Oe

36.

L.

N
. -

o oA w
.

/] 21 [/

Jnion cf 1ndie through Gneral jianager, N. Rly
Beroua lHouse, New Delhi,

Divisioral Reilway Manceger, N.Rly Allahebed.

Sr., Divisiorizl Commercial Supdt.MN. rly Allehabad.
Sr, Divisicnel Fersonnal Officer N. Rly Allahabad.
sr. pivisicnal Accounts Officer, N. Rly Allahsgbed.

o+« Hespondents

IL\

Original appliceztion no, 1822/92

Arun Kumer, 5/o sri G.F. Srivestave, 1/o 101,
Dlc Baiharena Allehabad

... Applicant

Vers us

Jﬂl“ﬂ o‘ India throqgh the Genersl Manager, N. Rly:,"

Barode House., Allehabad,

Divisional Reailway lisnager, N. Rly Allahabad.

Sr. Dvisional Cosmercial Supdt. N. Rly. allehabed.
Se. Divisional personnel Officer, N. ~ly Allchabed.

Sr. Divisional Accounts Officer, N. Rly Allahabad

.+ Respcondents

Original Applicsion no. 1825/92

l. Virendra pPretap singh, s/o R. singh, R/o !iurshen,
Post Shikarganj, Distt. Veranaesi.

2, Virendre Bahadur 3incgh, 3/0 S1i K.E. Singh, R/o
vill yrempur, Post Chakia, Distt., Varenasi.

3. Mohan Prased, S/o sri lLalji, R/o vill murahen, post
Shikerganj, Bistt. Varenasi.

4, Brij Rej Yadev, s/o0 sri B.R. Yadav, R/oc Vill
Murahan, Fost Shikarganj, Distt., Veranasi.

5. Krishha Mprari, Sinch, 5/0 sri R. luret, r/o
vill Mure han, post §Shikarganj, Bistt. Vaerenasi.

6. Surendra :ratap Singh, S/o sri R.B. Singh, R/o Vill
Prem_urfost chakia, Distt. Varancsi. ’

\
mep ~ 22
e

- R‘n«r ety e SR S

T
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Vers us

Ly UJnion cf 1ndie thrcocugh General jvanager, N, Rly

Raroda House New Delhi.

2 Chief Commercial Superintendent, N. Rly Barode

___ _House New Delhi.

35 Divisional Railwey iManager, N. Rly Allahebed.
4. Sr, Divisior.al Commerciel Superintencent ,

e Rly, Allehabad,.

«e«. Responcents

4. Originsl Applicetion no. 1231/92

e

1., -alok Kuuar,Sinha, ¢/o.sri. s.p. Sinha, r/o 233,
; _Qld Bairahana, qllahabagg_;r
=
2.1 aldi—seivestsve, 5/o Sritm Pr = r/o m/Sl
' iKedas and* 4h¢WaPur, H tasang, ilahaLGu.
| '"... A;mll ﬁts
i
: Vers us
l." Union of India throughleneral jianeger, N. Rly
Baroda House, New D¢ ihi.
2. Divisional Railway llaneger, N. Rly Allahebed.
3.. Sr. Divisional Commercial Supdt. N. Rly A llshabad.
== ee s hespcndents
43. Original Application no. 333/92
1. Shwetank Verma, ~/o s5ri B,P Verma, r/o 25, Ghas ki
Satti, Khuldabad. Allchabad.
) ~\»r>llC\,.lt
Versds
I s union of 1nida through General Msnager N. hly
naroda iijouse, New Delhi,
2 General Venager, N. Rly, Railway Bhawsn (Baroda
::~4~Jb€) » Now De ‘L'ﬂi.
' ‘?ﬁ:x -- 23
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%

3. Chief Commerciel Supdt. N. Rly, Rail Bhawan,
Beroda House, New Delhi. ¥

4, Divisional Reilway lens.er, N, Rly, DRV Cffice

Allchabad.

Sr. Divisionel Commercial Supdt. N. nly, Allahabsc.

n

... Hespondente

49, Criginal Ao l.cation no, 643/94

y andey, ¢f/o Late Sri Pi. Krishan Pandey
r/o Block no.27/10, Lakbour Colony, Neini Allzhabad.

oo+ Applicent

¢

&
Versus , i

S The Union of Inida through-General lznager, E?%%,

Barocde House, New Delhi,

= 2.2 visional Railwey Ma nege
Foom S e =T s : :
— 3. Sr. Divisional Commercial #ianeger, N, Rly Allshabad. i :3
«s+« HCpsoOndents
:
o 43, Original pppliccetion no. 61/94 #

i 1. Santosh Kumer Sinha, s/o"L.J. Sinna, a/a 32 Yrs.
= 7{/0 Vill Kanharpur, P.0O. Khardan, Distt. Varan#&si.

i ) E — ole = (A{DD ll Ca nm

-
Versus ) -
1. Union of 1ndia through Zeneral [ienager, N. Rlys
Baroda House, New Delhi, E =
Ze Chief Commercial Supdt. N. Rly Beroda House,
I\ \' = w D&‘Ai [} ;? %!
3. Divisional Railway Menager, N. Rly, allshacad™ ‘
q
4. Sr. Divisional Commercial Supdt. DARM Office §§ 5
Allahabad, - i
.o RGSpondentg i F
\. S ?
\)}f‘\/ ‘ 1
o
‘,ﬁi 24
L= _-_‘;4{_..':;“;‘ \,tg-‘.;;:,,,v-_‘:g.:_', —— ’(‘g
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original Applicetion ne., 394/93 -

Anand Ssingh, $/o Sri S.L. Singh, r/o 524-4, Traffic
Colony 4llshabpec.

Raj Kumer singh, S/ Sri if. Dayel singh, r/o 5-

1.G. Mera, Allchakeac. ’

_ai prakesh singh, $/c 51i L..D. Bingh, r/o 5 il.G.
iargy, Allehabad.

santosh Kunar Singh, S/o sri M.D. Sinah, r/o 5- M.G.
Marg Alkhaiad.

S.K. singh, s/o N.B. singh, rfo 13/3 Kerela Bag
Golony, Allahabad.

Jmesh Fretag Singh, S/ Sri K.p. Singh, Retd.
Principal p.B. Inter College. Pratsggarh. .

sunil Kumsr singh, 35/0 sri J.B. Singh, r/o Vill.
Gujaria, Fost Urayadeeh, Distt. Prata gaxh.

Anil Kunsr sinch, s/o sri R.P. Singh, r/o vill.
Gujaria, Post jrayude=he, Distt. Fr ata»”arh
Chandan adhikari, s/c sri N.N. thdkarn, r/o
695-B, Loco Colcony Allanagbad. -

Late
suril Kumar Bsrua, /o sri/J.C. Berus, r/o 89 R.N.
Nager All:zhebad.

fajei Kumar Srivestava, S/o sri R.3B.L. Srivesteva,
r/o 152 Balua Shat, Allchabed.

Mukesh Kumer Srivastave, $/o Sri. 8.S. Srivastava,
R/o 128 Matiyara Road, Allahaba-.

VEESITS

Junicon of india, thrcugh General lMenager, N. Rly
nagi lwey Boad, Beroda House. New Delhi.

Chief Personnal Officer, N. Rly Bereday House,
New Ddhi.

Divisicnal Railway ltancoer, M. Kly Aallshabad.

Sri. Divisional Commercial Supdt., N. Kly
A llahsbad.

ee. h€Sponcents

Original Applicetion no, 633/92

Ramji, S/o Late sri LalsRam, r/o 6lA/i Teliarganij,

Allahebad,
\ LI Ap[:)li Ca nt

%;\/ - 25
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_The Divisional Railway Menager, N. Lly., allehab

/] 25 //

Versus

Jnion of India, through General ansjer, N. kly
Beroda House, Mew Delhi,

oF
n,
QL

Sr..Divisionel Commercial Sugdt. N. Rly Allshsbtad,

... Respondents

Original Applicaetion no. 706/32

Dipek Kumar Singh, S/c sSri (Lete) B. Singn, r/o
1B/8A Bhanghambri Road, Allepur, allshabad.

Akbhter Naim siddique, S/o sri MN.J. Sidecique, r/o
174 New Mehdori Colony, Allehsbed.

Mohd. Keleem, 3/0 sri Amir Uddin, r/c Vill patulki,
P.O. Kanehti Distt. Allahabad.

Dilip Rumar, s/o Sri A.p. Srivastsve, Rf/o 9 Elgin
Road, Civil Lines, Allchabad.

Km. Shashi Sriwastave, D/o Sri L.N. Srivastave,
rfo 347, L1G Govindpur Colony, Allshscad.

Suresh Pratap Singh, s/o Sri Kem Nesh singh, r/o
Vill Chand Kemaniya, F.O. Khutj F.S. Khera, Cistt.
Allahgbad,

e« Ap:.:’lic;—jnl

Versus

Unicn of lncie through Sec®tory, Railwaey Boerd,
Rafi Merqg, New Delhi.

Generel lfanager, N. Kly Reilwsy Bnawan, (Barode
House) “‘ew Ddhi.

Chief Commercisl Supd. N. Rly Rei:way Bhawan
(Barode House) Allahacad.

Divisional Railway Mamager, N. nly, allahsbad.

Sr. Divisional Commerciel Supdt. N. Rly, D&M
Office, Allahakad. !

«e. iespondents

Criginal application no. 648/92

\ |
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1. Ram Murtez, S/o Mewa rel, r/o 71 A Dale Allapur,

Vers us
b . . . 1 5
1. Jnicn of 1ndié tkbrough Generel !lansger, N. Rly S
Barode House, New Delhi.
|
{
2., Divisiocnal Railwsy lianeger, N. hily Allechaced.
3, Senior Divisional Commercial supdt. N. Rly allehaba .,
.+ . Respondents
AB. Original A pplication no. 731/92
1. Rej Kumar “#ishra, S/o sri K.K. Mishra, r/p
26/10, shiv Kutti, Kricel Bhawan, Allahabad.
{
2. Frank ..ichard iieresse, S/o Sri Ii.R. lMenesse,
$4/37, Cl¢ liumfordgenj, Allehebaa.
| .
% e Ablclicant,
Versus
i Jnion of Indie, th rough Generel Llenacver, N. Rly
Kail Bhawan, Baroce. iiouse, New Delhi.
% Divisional Railway li@aneger, N. Rly DRM Office,
Allc-habazd. - ,
3. Senicr Divisional Commercial supdt., DRM Office,
Nawab Yusuf Roed, Allchsbad.
.+« Respondents
A9. Criginal A pplicstion no, 736/92
1, Fraxash Chendre, rangey, S/o M.D. Pandey,r/c
Vill & P>st Dubawal, Distt. Allshakad.
eo. Applicant
Vexrsus
L Jnion of Indie, throu,h Secretary, Railwsy PRoard,
New De lni.
Z. seneral llanager, N. nly Raeilway Bhawan (Beroda
House) l.ew lelhi. \\
ko)L = 27
o v~ i -y S A o O SR e S
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Chief Commercisl Supdt. N. .RlyReilwey Board,
New Del:ii.,

.

ivisionsl Railway ianever, No., Rly DR: Ofiice
Il o Dieiein

Supdt. N. Rly, DRV

.+. Respondents

Criginel gpplicstion no. 3

Ve s Js

Jnicn of Indie throush Zenerel [lanacer, N. ly
Barcda Heouse. iew Pelhi.

Divisionel Railwey 'ieneger, k. ' ly, Allchabad.

Sr, Divisional Cc merciel supdt. N. Rly, DRM
Uftice, all=habad,

. ss ii€sgondents

originel applicetion no. 961/92

Durgesh ;Jani Wishra, s/o sri C.P. ‘ishra, Rfo
433-¢L Kydganj, Allahchac.

Fermeshwar Presad Trivedi, s/o Sri R.K. Trivedi
r/c 116=-4 Bahadurganj, Thakur Din K& Hsthe,
Disit. A llahebad.

dnra Prasad Mishra, s/c¢ sri K.p. Mishre, r/o

eh
577-4 Nal Basti, MNeta Negar, Distt. 3llahabad.

Versus
Jnicn of India throuah General laneger N. Kly
Baéroda House, lew Deibi.

Chief Commercial Supdt.,N. Rly Beroda House, New
Delhi.

Divisicnel hailwey llanager, N. Rly Allehatead.
Senicr Divisiongsl Commercial Supdt. LR Cffice,

Ne Rly Allahabs
U“C»Od ) \

%» e ©

Re. ponden'ts

T




52,

1o
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)

criginel applicstion no, 267/92

Dinesh Frasad Fandey, S/c sri K.N. Fandey, r/o
vill. Belwan, P.O. rFahera, Distt. ifirzepur.
ee. 4pplicant
Versus

Union of India through General lianager N. Rly
MNew Delhi,

Divisional Railway !i@nsger, ho. nly allshabad

5r., LCivisionasl-Commercial Supdt. N. Rly Allahabad.

Recponcents

i
i

Criginal apvlication no. 1203/92

Krishna lal 5/o0 sri G. 3ehei, r/o 12/14 ii.G.
G.CG.I.C. Conp cund, allchabad,

Merg,

sh, r/fo 2/85,
ll habad,

isahendre sirgh s/o sri UJ. sin Rame Neand

lhegar, natiyara Roed, Alispur,

Hari Shenker sinoh, s/o Sri ihiem Autar singh, r/o 5
?/4J, Rame Nand iagar, laetiyare Road, Allahebad, f

reJ ahadur Ram, S/o Sri Dal Ssinger Ram, R/o
87=~/2=C, Baghambsri Rcad, Aallapur, Allshabad.

Yogendra Neth,s/o Sri Dudh hNath, r/o 5395, Colonel Gurg

Hl1 ncbad

e+ 34D licands

Vers us

Union of Indie through seneral Rly

Beroda House, Mew Delhi.

anager, M.

Divisinal Railwey waraer, Northern Reilway,

Allclabad

Sr, Divisicnal Commercial supdt., N. Riy 4llshabad.

29
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1.

4,
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uriginal Applicstion no,1207/92

suresh Chsndra Supta, B/o Sri Keja Rem Gupta,
r/o 2 /3, "ew Rewa Building, Leader Roed,
Allangbad,

Pertho sSerthi Dobkdar, s/o sri L.K. Dobdar, 294, ikuar
pur, Allencbec.

. oo apolicn ts,

VeTrsus

Unieon of indie thr ugh Sereral plans er, h. Kly,
Berode House, 1. Belhi.

Divisiocnel Reilwey lanazer, L. «ly Allchabad.

Sr. Divisiovnal Commercial suodt. N. Rly Allzhabad.

e+ iieSpOrdents.

urigianal A prlicetion no. 1345/92

Krishenakant Srivasteva, 5/0 Sri (sate) junni Lal
Srivastave, r/o hkama héni Nager, Bhardwsj Puram
allehakad.

smt, Jshe .eni Srivasiewa, I/o Sri D.C. Srivastevs
r/c 520KL Kydgenj, Allahabad.

Ha<esh Srivasteve, 5/0 $1i Kripe Shanker, r/o
72- C/2, .atiara Road, Bharadwsj purem, allchabad.

Ghen Shyam Singh, S$/o 3ri Z.R. singh, R/o vill Narayai
npur, pPost Shivgarh, Distt. Allahabsd.

Brijesh Kumax Pend&@y, S/o sri S.X, Fandey,

r/o 46, Kianche Rei Genua Prasad, Lalviya hager,
Allahapad.

e o 0 HC}"llCCntS

VVersus

Jrion cf 1ndia throiugh 3eneral ilianager, N. Rly
Raroda House, New De lhi,

Divisiorel Railway Lanajer, N. kly, Allchabadg,
Sr, Divisional Commercial sucodt. N, Rly, Allahabad.

\ «.s Responcents

e
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// 30 //
Original Avplicetion no. 1344/92
Vinod Kumar Srivasstava, S/o Sri R.P Srivestevas,
r/o 751, .uir Koad, rejapur, Allshauad.

ess Applicant

Versus -

Jnion of india througn General jlanager, N. Rly
Barcda Houise, Mew Delhi,

Divisi 'na. Railwey jienager, . Rly, A llchabacd,

i, S Sl bm
LY r‘.ulcn'?ucc.

Sr. Diveional Comnerciel Supdt., IN.

es . HESpONCETS

Original Agsplicaton no,. 1230/92

o . . Fo ! — =, a B ) . 7
s LTRSS S/o Sri Siolsla dliEim aeieblisly B
31/0, Ghenshyem®hager, Reilweyv Ctlony, A llehabad.

Dheerendra Nath Saxena, s/c 5ri Decna Nath S.xena
R/o 46=21-4/7 Remen Xe& Pure, Sulem Sarai, Ailahabad

Versus

Zaroda House, MNew Delhi.
Divisionel Railay /éneger, N. uily Allzshebad.

Sr. Divisionecl Ccmmercial Superintendert, M. Rly
Allanebad.

.o . Hespondents

original A pulicet:on nc. 1239/9Z

Prem Shanker, 5/0 $ri G. shenker, r/o 36/31 Kala
Danda, Himistgeng, Allishabag.

Kemes hwer MNeth 3hzrme, $/c Sri Ram 131- MNircila Nagdr
Lucknow,

o e o ~\p~.iJCéXﬁt.

Versus

Union of indis throgh General i.anager, B. rly,
£erode House., Allaharcad.

Pivisioral Railwey Menager, N. Rly, aAllashabad.

\Qm}’ - . 30
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S Sr. Divisional Commercial Supdt. N. iily Allahdbad.

... nespondents

50. original Aapplication nc. 647/92

l. ‘arun Kumar Shukla, S/o sri s.F. Shukla, r/c
79 A “inhazpur, Beni Ka Hata, allchabed.

.5 Applicant

Versus

1. Jnion of indiae through Genergl .anager, N. Rly
Barode House, llew Delhi,

2. Divisional Railwey Meneger, N. Rly, Allchahad.

2l cr, Divisional Commerciael Supdt. N. bily

Allehabad,

.o+ Hespondentis ;

~
6¢. original Application no. 4%94/99

e Suresh Kumsr S/o sri Tulsi Ram r/o 25, Lukar Ganj,
}:\l la habado

ve. 4D dicdaml

Ve rsus |

1, Jni n of Inida through Generel jMemager, N. Rly
Baroda House, New D-lhi,

2% The Divisional Reilway Manager, N. Rly, Allehabed.

a8 The Senior pivisonel Ccomercial Supdt. N. Rly
Allzohabad,

4, Sr. Divisional FPersonnel Officer, N. Rly, Allahabad.

5 Sr. Divisicnal Accounts Officer, N. Rly Allehabad,

s . nesvondents

< Original Applicction no., 495/92 2
1, Rarjri Kant Fratel, 5/ sri Chandre Shexbar, B/o

2, Rama land Negar, Allspur, Allehabad.

e e Appllcant.

\
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le

63.

2.
3.

4.

// 32 //

.

Versus g — v '

-

Jnion of indie throgh the General Maneger, No .Rly
2&Lo03 liouse, ilew Delhi

Divigicor sl Reilwey Nenager, N. Rly Allehabacd.
seniro Divisional Commercisl Supdt. N. Kly Allahebad.
Sr. Divisionsal ‘Personnel Officer, iv. Rly Allahebiad.-

3r, Civisional ,.ccouris Officer, . RBly Allchalbad.

Frabhe shankar Yadav, S5/c¢ Sri R.P. Yadav, /o
10 Thron hill Roed, Ailehabad.
e+ 4Applicert

Versus
Jnicn of Irdis through General aiager, N. Rly
Baroda touse, MNew Delhi.
Uivisionel Raeilway larezer, N. Eiy Allahetac.
Sr., [Divisional Commeerciel Supdt., N. Rly Allshaked-

Sr. Civisionsl Perosnnel Cfficer, IN. Rly Allaghabad

Sr. Divisiorel Account Officer, N. Rly Allchakad,

ees HREsponrdents

@ri f\lral Ahplicu\,‘('ﬂ no, 527/92

Anil Kuuer srivasieve, S/o sri V.K. Srivasteve,
r/o Rly Cuarter,Surtedergani, .ilciebgd.
Sk . ;

Rakesh Pretsp Singh, s/0 sri R.P. singh, s

tvia- Tehsil phulpur, Dadstit Ailchabed.

il S Sesl e / - e
Sherat i Kheze, S/0 Sri G.T. Kihete, r/o 36=D3-Ahlyapur,
A1"L\"b7d h

P S S < .

e e o “\r:pliCcﬂtS.




// 33 //

Lo Jnion of India through Secretory¢_Railway Boara
Rail pDhewen, kew Delha

2. Genersl Jiensger, N. Rly Seroda House, New Delhi.
S chief Comme: rcial Supdt. N..Rly 3arode louse,

hew Delhi.

= 4. Di\/isiUrlal R IN e L‘{/l>’ le{l\.’e’ |
Allshebad. s

i Senior LDiviionel Commeré€ial Supdt. N. Rly Allahsbad.

6. station Supdt. . Rly Allehacad.

«es RESpPONJdents

64, Uriginal spplicetion no. 632/92

-
i . / —

1. Waleye Kent, S/¢ sri S.K. Zrivesisva, r/o 328 L
Baghambari ljousiny Scheme, Bharadwajpuram, /~llshepur, @ |
Allahabea. ’

e ¢ j:"x‘»_‘v;; liCc';ﬂT. i :?
Versus

. Union of india, throigh Zenerzl aneger, N. Rly
New DC:“":..

2. Civisional Lallwecy Licnager, k. Riy, 2llehebad.

= Senior Divisional Commercial supdt. N. Rly allehabed.

«s. Responcents

6&. wouricinal Applicstion no. 476/92

l. pb‘Jlel ]\4 ar S“i\lag
‘)IJ\ Ju(_,»G, /O 15:)
Atlabasur, rllababad

2s. Abplicant.

Versus

e Union of Indie throu
o

h Zcneral nenacer, . Kailway
rode House, hew Delhi

id e

5

=
|

db

25 Divisicnal Raeilway ianajer, M. aly. Airlshelbad.

3. Sr, Divisionel Commercial Supdt., N. Kly allahabsd.

4. Sr: Divisional persnnel Officer, N. Rly gllahabad.

& oy ; . o 5 - © 2llahsbad.
i St Divggional Accounts Officer, N. nly allehsbtad

\ . cee fEspondents
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Originel Application no. 472/90

. ’ ./ . N .
A.L‘ur) l\u'*" lv’ J/U S 4 '_;)/ér} w Hdru_, L/ v "Q?_’ L~€’tu J-l ka
Caugh, Ailchekad.

eee Applicant
Vlers Js

gnion of India throigh General iismeger, h. Rly
Baroda Housc. New De lhi.

Diviciorel Railwasy ijenager, i . iy Allchebad.
Sr. Divisicnal Commerciasl Supdt. b« Rly .\ilchabkad.
Sr. Divic ionel p erosnrel Cfficer, iv. KRly Aliarebad

Sr. Divicional Accounis. Cfficer, Il. Rly Allahzbed.

ra singh, S/o §ci 2. singh,-r/o Tajpur EFost
dih, P.S. Sckaildi h Distt. Varenasi.

Gy

CuT
i m =

— Q.

ingh, s/o sri R.N. Singh, ©/o
kaldhi, PaSe

«s: Appiicant

. Versus
Jnion of Indis throuth General [jeneger, i. Bly
Redlwey Bozrd, Baroda House. New Delhi. ‘

B

Divisicrial Reilway lanazer, N. kly Al

Si. Diveionasl Commercizl Supdt. N. Rly Allshebad.

Original spplication no. 220/$3
Sanjey Nerein Prasad, S/o Sri R.L
22 Leth no. 1 liew Mehal, Mughalss

Heri ilarasin prased, s/o 3ri R.S. Prased, r/o
vill Nedj lpur, post Chereon, Distt. Varanasi.

\ .s -Applicant

Sskaldih, Distt. Veranasi.

f Commerciel supdt. Iv. fily Borcds House. New Delhi




6B,
1.

7y
le

Unionn of Indie, through 3enerel jjanager, N. Rly
Railwgy Boaerd, Darode House. New uelhi.

chief commercicl Sugpdt., N. Rly Baroda House,
New Delhi.

.

Divisioral

ellway Menager, h~+tlyy—Allshakad.

Sr. Divisionagl Commercisl, Supdt. Northern Reilway,
Allahabad.

.es hLespcndents

Criginal Applicatior no. 219/93 -~
o & L 7 sos o
Ram Singh Yadav, S/o Sri R.ai. Yadev, r/c vill.
Purabhargmi, pP.0. Suhansa, Tehsil Fatti, Distt. .

Pratepgarh.

: X |
Uma Shanker Yadav, S/o sri R.L. Yadav, r/o vill. }
Behdaul Xhurd, pP.0O. Gaura, Tehsil Fetti, Distt.
Fratapgerh.
i
Om prakash, S/o sri R. Dular, r/o vill. Behdaul n
Khurd, P.0. Gaura, Tehsil Fatti. Pratapgzarh. I
!

Vasudev, S/o0 K.N.

Yadav, r/o Vvill. Xudia-ka-pura
Tehsil \achchalisahar

1ott. aunpur.

«os Applicants

Versus
Union of Indie through Generel lanager, orthern
Railway Railwsy Dcard, Barcds louss.
Chief Commercial Supdt. N. Rly, Baroda iHouse. New
Delhi.
Divisional all\a/ Mena . er, No Rly Allc:abed.

Sre Di

al Gommercisl sSupdt. N. fly, Allat

’__l
#
U,
p 3

Crigianl Application no. 197/93

]
Chet singh, S/o Sri Re; Dahadur singh, r/o Vvill,
Inargaon, Fosi semraha, Distt. erc“oii.

i S e T
pIE a5V }\v«l aL "nl .‘I‘u, /Y S4Ldl fie
Vill Tatihara, Fost Deonsghti,
Vinod Kumer Singh, s/3 ©.ii €.5
‘\_’ll}. RaOI‘I, FPost ‘.)Ln'!radh, Dlstt




[l 36 [/

PRI S e e el

G Jakesh Chandra Tripathi, o 5.
Seidaitad, Distit. allatia.ac.

rfo vill. shisakpura, post

= y= . e v T S oy N - /

i shyam Krishan Dwivedi, s/c 3ri V. Dwivedi, r/o

vill., Topo, Lekshegrah, Distt. Allshalad.

e o0 r«\‘_:)pliC(,fnt.
Vel sus

i onion of India through Znersl managﬁr, PR L,

ng;lhuy Dhawgn, Barodc ilouse. ew Delhi
2. C.ief Commercicl supdt. Caroda House, ew Delhi.
3. Divisionsl Railway ienager, 5. Rly & Allahabad.
S Seniar Divisionel Zommercial, 3Zupdt. k. Rly

Bt Offtc . 7nl istiabaa. ’ : S

: _+ss Respondentis

71 @, OCriginal Applicstion no. 162/93

1 rrem 9ﬁan¥€¢, a/3 sri S.H.N. pandey, r/o 45 Sariwen

]

S Jsgdish Presad srivestaeve, s/o sri (*~ate) M.P.
Srivastava, rfec 97/A, Korbala, allahabeo.

&, rajendra Ssraswat, /0 Sri P.S. Saraswat, r/o
63 Geriwen Tola, Allshclac.

O Om I'rakesh Zrivastava, 3/¢ s5ri F.L. Srivastava,

/o EwS (54) Baghambari Colony 3/3 Allaspur Allahabad.

7 sbhilesh Ku Stivestave, o/0 §11 T.i. STivasceve
0 245/35 Zhenshyem lagar Railway Colony Allshabasd.
= Sy s . o e S D 4 -
Ly e AShUuw0si \J HiSE SR IEIE ke SiviEl . Byl PRE s ey SYE I OASIS R BafeTs
/. o~ / _ — P oo ) s s T
1/0 95/11 Sarvo bayc n3gar, ailzhicbel.
Site 3“? Kumar S.ivastcva, 5/2 51 S5+S. Siivasiava,
i (o~ e . L S AT alni s
2 AR T ll S VDCeya c.j:_,‘., AL icIablagce.
= . B i = 7 ~. /
10. Keerg; <umear &h;ma, SHONS RIS Se i sEREny S
1R/ -~ > - [ R ).
430/1.7,1—\ Lia® 1yara ROGO, ALl ciEaDed .
oy - o
e s ¢ ‘ \;J-L‘ atits.,
V/ersus
f1 S - o ¥ ~ o e ot » 3 ,
= Union of India through Zeneral Manager, . Rly
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[
L
.

Railway 32o0ard, Basrode !iocuse, A} New Delhi.

chief personnel Officer, horthern Railwey, 3arcds

House, liew De lhi.
Civiziongl Railway jarnager, N. ily, Allshabec.

1l Commercisl Supdt. N« Rly,

U)
‘L
O
=
e
-
<
-
(]
[
9

«+. Hespondents

Originsl Application no. 161/93

Yada V,_S/O sti P.L..Yadav, r/0 164-4
ice'.abaa.

chailendra Sahai Verme, S/0 Sri B.P. Verma, r/o
30¢/4l-n/91: lll]k L\.agar, dllahc~uu-

Kme Rajeshweri, D/c Sri Ram Dass, r/o 2/92-:2
amanand llagar, Allsghabed.

surail Kumer ST xgstava, ¢/o sri A.N. Srivastava,
r/o 127 liatira Road, A'lahabad.

glesti Kumar, S/e Sid 5Lp.l, Srivestave, r/o
«CeCol. Srivcstave, Sucdamadih, Dhanbead.

e

Awadesh Kumer Singh, s/o sri J.singh, r/o surshiya,

Post sansdih, Distt. Eellis.

Anjeni Kumer ‘srivasiave, s/o sri V.N. Srivastava,
r/o 28-A Krishan Negar, Allahelkad.

Kerunesh Kumar, 5/o Sri T. hath, r/o 545-3 uh anshyam

l\cg l’ u.l.la abad.

shyam Frakash Srivastava, s/c sri P. La} rfo
EWS 54 Baghambari Colony, Allghabsd.

Lelit Kumnasr, s/o Sri prem Kumar, r/o 16/1) llew
Sohbatiabagh, Allahabad.

VVersus

Jrnion of India through General liecneger, 1. Rly
Baroda House, l.ew Delhi.

Chisf personnel Officer, N. Rly, Barods House,
New Delhi.

Divisional Reilway iianager, N. uly, .Allzhabed

Ssenior Divisionel Commergiecl sSupdt. N. Ily Allahabad.

\\ »ee nEs3pONCents

|
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- e Qriginal Applicatien Ne, 150 of 1993

1. Shri Dhirendra Kumar Mishra, s/e
Shri H.M. Mishra, r/e 23/47/107 B
Indrapuri Celeny, Allahpur,
B Allahabad, | |
eees Applicant

Versus

l. Unien ef India threugh Genral
Manager, N, Railway Head Querters

Uffice Bareda Heuse, New Delhi,

cese HiE Spondents

O R_D E R(RESERVED)

JUSTIGE B,C. SAKSENA, V,C

This bunch ef 73¢ﬁfses in all invelve almost
e

identical questiens of fact and law and reliefs alse. O.A

83 ef 1992 is being treated as the leading O.A. The number

of days eof werking varies in each ef the O.A and breadly
the peried ef werking ef the applicants as Velunteer Ticket

cellectors ranges between 5 teo 18 days and that ted on the
allegatiens made by the applicants in the month ef January
1982,

25 The applicants alleged’that they had werked fer

the peried. indicated by them in the varieus O.As. in the menth
ef January 1982 @ is,15/- per day. The applicants allege

that on the basis of Railwag Board's letter dated 6.2.90

they made representatien regarding their re-engagement as

Volunteer Ticket Ceollecters since they had werked prieor te

17.,11.,86,

3. Reliance fer the claim is based on the decisions

of this Tribunal as alse the P.B, in a few O.As preferred

\
Vet

«+ P30
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by pzrsonc similarly circumstanced. The applicents,
therefouie, have sought a relief for a2 direction to the
1espondenis tc re-sngage the applicaenis as Volunteer
ll2ctore or Mokile Booking Clerks es per Extant
Rules. They heve also in some petitions prayed that &
direction be issued to the rzspondentis to take the peti-
ticn2rs on duty end pay back waces from 1C,12,¢C til}
the deile when they first presented thems€lves for engage-
ment,
4, The respondentis heve 1esisted the petition end have
filed a counsr affidevit &as &lso e supplemantary countler
affidavit,
A The applicents have filad & rejoinger zffidavit, i
The appiicants have admittiedly not re-engaged afier their

short stint ranging between 5 to 18 days in the month of

Jenuary 1982, The Rellway Bosrd's circulers deted 6.2,90
is annéxed as «winexure Al to the leadinc C.A and have
also been annexed in xkRkX some of the U.As. A p-rusal of
the said letter shows that in the light of the 3judgment
cated 26,8.37 of the Ceniral Administrative Tribunal,
Principal Eench, New Delhi in O,A. No, 1174 of 1984 (Neera
Mhta and Urs Vs. Union of India and Ors ) and Zdismissal

&

of the’ SLF No, 146.3/87 ty the Hon'ble Supreme Court

on 7.9.389, The Lailway Boerd has decided that the ‘'cut
off' cate for being considered for abscrption in

reguler employment egainst reguler vacancies earlier :
provided to be 14,8.,81 will be substituted by 17.11.86
Paragraph 3 of the circular letter is the anchcr sheat

for the cleim in the present U.A which reads as under:-

\

o+ .p40C
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" 1In regard te candidates engaged as Mobile

Boeking Clerks discharged censequent en

digseentinuance of the scheme by zenal
Board's

Railways, as a result of/ﬁﬁﬂgvletter. dated

17.11.86 er any earlier instructien to the

same effect may be re-engaged as Mobile
Boeking Clerks as and when they appreach

th® Railway Administratien in regular

emp leyment may be censidered after they

cemplete 3 years of service as Mobile

Beoking Clerks in the same manner as in H
the case of other Mebile Booking Clerks

covered under para l. "

6. In paragraph 1 attentien was invited te Railway

S

Board'l letter dated 21.4.82 and the 'cut eoff date!
provided therein was 14.8.8l.

$. We have heard the learned ceunsel fer the parties.
R - Shri B,B. Paul, ceunsel appearing fer the respe-
ndents raised a preliminary ebjectien that the 0O.As are
barred%?y time, lacheséand acquéﬁcnnce.

9é. ° The learned ceunsel urged that the applicants

have net been engaged after January 1982, He further
submitted that the Railway Beard's letter dated 6.2.1990

dees not govern the applicants whe alleged te have werked
fer a peried between 5 te 18 days as Volunteer Ticket
Collecters, He further submitted that the applicants were

net discharged censequent te discentinuance ef the scheme

by the zenal Railways as a result of the Board's letter

dated 17,11.86. Their 'discontinuance had taken place feur
szt\']/ e .P4l
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years earlier and net on the basis ef the Railway Board's

said letter,

1®. The respendents have also disputed the cerrectness
ef the averment made by the applicants abeut their having
werked fer the duratien indicated by them in each sf the
OAs, The applicants in suppert ef their assertien of

having werked in the year 1982 for a number ef days indicated
by them during the 'Kumbh mela' have been aneexed, cepy ef,
certificate stated te have been issuid by ene Ram Das whe

has given out his designatien as/ﬁiizet Cellecter AKM, N. Rly .
Allahabad, Cepy ef such a certificate has been annexed as
Annexures A=3 and A-4 te the leading O.A. Shri B.B. Paul
submitted that Shri Ram Das was net competent te issue this
certificate and the said certificate cannet be treated as
preof ef the working peried ef the applicants indicated in

the certificates, We, however, feel that it would not be

necessary te enter inte this centreversy for the purpeses

of deciding the O.,as. We, preceed to decide the 0O,A in the

light ef the claim based en the provisions of the Railway

Beard's circular letter dated 6.2.90. we, hewever, make it

clear that we may net be understeod te have accepted the

claim ef the applicants with regard te the days ef their
werking, We maey taske up the plea of the O.As being barred
by limita?ion. Admittedly, none eof the aspplicants initiated
any"u%éggéiproceedings in any ceurt te challence their
discontigﬁénce made in January 1982, The €entral Admini-

strative Tribunal wes censtituted in November 1985. These %

O«as have been preferred in the year 1992, it

12. As noted hereinabeve, the basis fer the claim

apart frem the provisiens ef the Railway Board's letter |
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of the Tribunal. The said O.As are O.A. No, 722/90 ®
Rajendra humer Srivastava Vs. Union of India and Ors, C.A
No. 471/8C Mukesh Kumar Srivastava Vs. Jnion of Indis and
Urs, O.A. No, 648/91 Maden Mohan Pandey Vs. Union of Indis
and Ors. No doubt, in these casses orders for re-engagerent
of the applicants therein had been passed. un the msterial
placed in the supplementary affidavit we find subsequenily
in sevefal other csses cecided by this Bench of the
Iribunel, & different view was taken when ii was pointed
out that the Railway Boerd's circulcr applied to !Mobile
Booking clerks and the decision in Neera Mhta's case was
in respect to Mobile Bocking Clerks., This distinction was
noted w%ile allowing a few review petitions in some 0O.As
‘and in U.A. No., 131/92 Lalji Shukla and Ors, the only ‘
dizect§pn given was that the respcndents mey conslider and
analysé the cases of Mobile Booking Clerks and find out
if any scheme can be framed by them laying down a parti- |
culsr criteria for re-engaging them on cesual or daily gl
basis;' Ajainst this decision, the Railway Authorities
preferred an SLP before the Hon, Supreme court and the
Hon, ghp;eme court by an order dated 7.4.94 passed the
fOllOEing order :-
" Delay condoneg. The order only gives & dire=-

ction to the petitioner to find out any scheme

can be framed. The Union of India

can examin2 the matterr and if it is

not possible to frame a scheme, record

its finding accordingly, There is no

obligsetion cest by the impucned order

. that the scheme should be framed in eny

§  case subject to the 8bOYe oObservetions the SLP

is disposed of", N
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cbevenesenuatiens theisheeialdeave  petitien PeeGepedeEert 1
Subseguently, the Railway Administratien consideredx the |
pessibility ef framing & scheme in the light ef the aire=-
ctiens given in Lalji Shukla's éase by the Bench ef this

Tribunal which was dlse repeated in seme other O.As which

came fer decisien subsequent te the decision in lLalji

Shukla's case,

12, The Railway Administratien in the supplementary

counter affidavit have indicated that they have taken a

decisien that ne scheme can be framed fer Velunteer Ticket

Cellecters foer abserptien and regularisatien in grew'C'
e
categery pests since this weuld militet egeinst the statutery

previsiens laid down fer Recruitment ef Ticket Collecters etc

as centa%ned in para 127 ef Section B of Chapter I ef the

Indian R;ilway Establishment Manual 1989 Edition, They have
further taken the view that ne such pests er vacancies exists E
en the Railways fer Velunteer Ticket Cellecters/Mebile Bookingif

Clerks feor their re-engagement en casual er daily basis,

15, It was also held that re-enazgagement will burden

the public excheguer and will alse enlarge backdeer entry

and will aeffect reservatien pelicy as centained in article
16(4) of the €enstitution ef India. It was alse held that
framing ef such a scheme fer those Volunteers whe have clearly
worked fer a peried ef merely for 5 te .18 days will be against

public interest as the pests filled up by them are generally
by direct recruitment threugh the Railway Recruitment Board

epen for general competitien and the eligible persens at large ?f

would be deprived ef their legitimate rights.,



13, Admittedly, this scheme hes been given up after

47.11.86 and the Hailway Aaministratien has fer cogent reasens

indicated thmt it was net feasible te draw up @ scheme as |

rejuired in orders passed kn varieus O.a.s

167, shri B.B. Peul hes elso invited @@g our attention

to certain decisions in review petitiens which were allowed-

8o (3@ On the basis of an anolegy of the decision by the
Principal Bench in 'Neera Mehta's case direction fer re-engage

ment had been passed in the O.As, While @esdddng allewing the
review pegitiens it was neted that the decisien in Neera
Mehta's case was confined te Mobile Boeking Clerks and there
is ne parity between Moebile Boeking Clerks and Velunteer

Ticket Collecters. The present applicents fall in the later
categery,

lé. Quite a large number eof decisions have been rendered

frem time to time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in latér decisiens

and a directien te drew up a scheme was enly preovided as in

Lalji Shukla's case(Supre ), which was followed in many other
subseyuent decisions, The turns and twists which have taken
place in the view expressed on the question have been referred
to show that the decisions of this Bench of the Tribunal on
the basis of which the applicants/%i%iming similar benefit
being extended to them do not hold ihe field.
1q. Wwe may now take up €Or consideration the plea of

, benefit of the
the applicents that the aecisions in some O.As in favour of
similarly situated perscns may be exfended to the applicante,
It is now fairly well settled that the judgment of the T:ibun;

\ . .. .pAD
L i




i
Wpas
L

45

e o
- o » ~

{bf that metter of any court doeg not give rise 12 a

\ cause of action, It is the orders of the authority

concerned or their inaction which give rise to:the
grievance and the cause ofiéction based upon £his has tc
be considered for purposes of determining whether the
petition is bterred by time under the prcvisicns of Sec,

21 of ths Administrative Tribunels Act.

18, As was noted by the Madrss Bench of the Central
Acdministretive Tribunal in s decisicn reported in (19%4)
28 AIC pge 20 'Tamil Nadu Divisional Accountants Associa-
. tion and drs, Vs, Union of India end Ors, this position of

13w hes been clearly affirmed in the judgment of the
Supreme court in.'BhOOp Singh Vs. Union of Indie and Crs.
(1592 ) 21ATC page 675. Before the Madras Bench the
question of delay was reised and it held that since the
delay has not been satisfactorily explainad the C.A was

re jected on the ground of limitation alone. In that

case an order adverse to the applicaents was passed on
14.1C.88. A decision on a similar corder was rendered

ty the Chandigarh Bench of the Tribunal on 1.5.91, There
after tieAapplicants Associgtion moved in th& mesttitcor and
mede & representeation, O years delay was held as fatal.
1¢. A Full Bench of the Ernakulam Bench of the

Tribunsl in & decision reportzd in (1994 ) 28 AIC 177 has
&lso taken the view thet decisions in similar csses cannot
vg;ve & fresh cause of action and the period must be counted

from the date the clcim relates,

\
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2L, The Hon'ble Supreme Court in 'Bhcop Singh Vs. Union
E; oi Indiz snd Urs(Supra; haed interelia, held thet"inordinate
is

o and unexplained delay and laches by itself/e geod cround

to refuse reliefto the petitioner irrespcctive of the
merit of his claim. It was alsc observed that Art. 14 or
the principle of non=discrimination is eguitable principle,
Ther2fore, eny relief cleimed cn thet besis must itself

be founded on eguity end nct be elien 1o thet concept".

2%. Ve may also refer ic a relevant observation mede in a
recent decisiun of Hon, Supreme Court in 'Retan (Bancra
Semant asna OUrs, Vs. Union of Indie and ours reported in

1694 $.C.C(L&S, paée 182, The peiitioners before the Supre-
me Court in that case were casual lcbourers of south eastern
Rellway, They were alleced to have beoen eppointed between
1684=6S% and represented between 1¢75-78. They, through
their petition sought ¢ direction to be issued to the opp.
parties to include their namec in Live Casual Labcurers
Register after due screening end to give them re-employment
according to their senicrity. The basis for the claim
amongst others and was a few judgments rendered by the Apex
court in 1985 &ndf87 directing the Railway Authcrities to
prepere & schems and-tQ absorb the casual labourers in
accordance with their sen.icrity, The petitioners appeared

t0 have made a representation in 18¢C to the Authoiities in

17

which it was alleged thet they are not followinc the orders
of the Supreme court, High court of Calcutts and <Tzlcutta
Bench of the C,A.T. In the facts of the said case the Hcn,
Supreme Court, tock the view that since no explanztion heas

been given es to why the petitioners did not approech till

1990 held that twoc questions arise;
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(i) whether +the petitioners/entitled as a
matter ot right to reamployment.

(ii) whethar they heve lost ibeir right,

if eny aue to deleay.

22. while dealing with the said question the
following observetion was made :-
" DPelsy itself deprives a person of his

remedy avéilable in law. in absé@nce of

any fresh cause of action or any legislation

a person who has lost his remedy by lapse

of time logses his righi as well",

23, A Full Bench ot *the Tribunal(PE, while
deciding U.As 767 and 842 of 198% mede the following
relevant cbservation;-

" It is nol openes tc court of record to
pess an order in respect of persons who
cre not even present before it by any
épplication or petition. In this view
cf the matter the view teken in the
case of one c¢r more employee by a judicial
forum cannot be i?,so factc made appli-
cable to ell cther employe=s In the same
cadre, rsnk or situaticn by another
judiciel forum."

This cbservation also suppcrts the view taken hereinsgbove
thet the judgment in a case does‘not give a cause of

- who
acticn to another employee,/claims to be similarly

circumstanced es the applicant in other case earlier

decided. o\
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24, Shri B.B. Paul, lecrned ccounsel app:=sring for

the iaspondcnts have invited our attention 10 ¢ decisuion
rencered by the riincipal Bench in ‘Ashish Chakraborty Vs,

Union of Indig and urs, .eported in 1994(1, AIJ 382, In

thé caid case the fests are almost identical as in the
case in hand, The applicant alleged that he was engaced
as Mobile Bockino Clerk from 1,565,855 t¢ 1£.7.89 @nd haed not
been engagsd ihereesfter. He mede & representstion staline

thast he has wozkec fcr 2. and in view of the
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circglzr cf the Railway Bosrd dated 31.5.92 he be elso

ccnsidered for ebscrption as Mobile Booking Clerk. The

cpplicent's representstion was re jected and he was informed

that he cannot be ebsorked in terms of the letter deted

12,8.,92. In th2 seid czse the gpplicant based his claim

on theibasis of & decisicn cf the F.,B. in & similer bunch
of thefcases° The Division Bench tock the view thet
there is no perity or similsrity between the applica’is
case end ithe agpplicanic in the bunch of cases decldeg
arliér0 It was held thct since the services cof the
applicant was nol discontinued es a result of Reilway
Boerd?'s letier dated 17.11.86., the 3p; licent's cus@ vias
k{ﬁ'not covercd by pare 3 of ihe Railway Board's letter
dated 6.2,9C, Since he was not discherged consequent
upon discontinuance cf the scheme by the zcnal Railway
as & result of letter dated 17..1.86. The same situatior
obtains herein slso snd weheve slrecdy held sccordingly.
25, In the said cagse, referring tc the decisisn of the

Supreme ccurt in 'Bhoop Singh Vs. Unicn of Indie and Ors

(Supra), the guestion of deley wss also

M\/f o'o.p49
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considered cnd it wes held that the petition was barred

by limitation, The cause of action having sccrued & in l
E
l

July 1985. The said C.A was filed sometime in the yesr

1593 ‘ '
26, The learned ccunsel for the respondents &lsc

invited our attenticn to enctiher decision rendered by the

1)

same Division Bench of the Frincipel Bench in 'Anil Eabu

Sharma ¥s. Union of Indis and Ors reported in 1994 (1) AIJ
po=384. ‘
2%. The petitions before us are clearly barred
by limitation as proVidéd in Sec. 21 of the Administrsiive

Tribunals Act. The provisions of the Railway Bocard's

letter dated G.2.9C is not attiracted and epplicable tc the

applicants,
29. Admittedly, the scheme hessx been given up
since after 17.11.86 end is no longsr in force. This fact
cannot be lo sight of . The aypllcants therafore, cannot
be Branted/ iefsprayed for by them. The appllcanﬁs - N
raised a plea that one Shri R.,N. Shorey and 12 Others Volu-
nteer Tlicket Collectcrs have besen included in the approved
list of 1982, it is, therefcocre, pleaded thet the responde-
nts have been giwen re-engagement to some Veolunicers as )
volunteer Ticket Collectors on Pick and Chocse basis., ’
Q. | In the counter affidavit, it has been indicatatd
thel the i2. persons named in para 4.1C of the leading OC.A

had been re-engaged as lbkile booking Clarks and not as

volunteer Ticket Collectors. The allegation, therefore,
hek boen denied. Be that as it may, the applicants would
be entitlad to the relief cleimed by them only if it is

based on any statutery provision. The act of the respo-
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expleined will not give rise 1o discriminctory treatment.
The gpplicsnis in e2ffect ere seeking re-engagement on the
strength of having worked for a period panging betwazen

s to lé coys,which alst 1s doubtful,and has been disputed

by the respondents,

3. | in view of the discussiun herzinabove, an
a totality of the circumstences we are not pursuaded to
grant the relisfs claimed for by the applicants..#Fhe O.As
lack m?rii and arex accordingly dismissed. No order as to
costs.E i

32 ’ The copy of the judgment shall be glaced

on each of the U.As which have been decided by this common

A
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